
CENTRAL ADMINISTRATIVE TRIBUNAL:PR I NCI PAL BENCH

0.A.No.1061/98

New Delhi , this the 30th day of November,1998

HON'BLE SMT.LAKSHMI SWAM I NATHAN,MEMBER(J)
HON'BLE MR.N.SAHU,MEMBER(A)

Shr i Krishan Murari

S/o Shri Mar Prasad,
Junior Clerk under

Sen i or Eng i neer,
Flash Butt V'/elding Plant,
Northern Ra i I v^'ay

Meerut Cantt. . . ..Appl icant

(By Advocate: None)

Versus

1 . Union of India through

General Manager,

Northern Rai I way,Baroda House,
New De1h i .

2. Senior Engineer,
Flash Butt Welding Plant,

Nor t hern Ra i I way
Mesru t Can 11. ResDonden t s

(By .Advocate: None)

0 R D E R(ORAL)

HON'BLE SMT.LAKSHMI SWAM I NATHAN.MEMBER(J)

None is present for the app1 icant even on the

second caI I .

\
By Tribunal's order dated 26.5.98, the court

observed that the Principal Bench of the Tribunal has no

jurisdiction in the matter and no appl icat ion under

Sect.ion 25 of the A.T. Act has also been fi led so far.

Id i nesh/

In the circumstances, the O.A. is dismissed

for want of jurisdict ion.' at the admission stage.

( N, Sahu )
Member(A)

(  Smt . Lakshm i Swam i-rrSThan )
Member(J)


